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Barrels for I.O.C. 

3309. SJu.; ~ Dhan: 
Sbri N. K. P. Salve: 

Will the Minister of Petroleum and 
Chemicals be pleased to state: 

(a) whether it is a fact that the 
Indian Oil Corporation Ltd. had ill-
vited through Tender No. OPITEN-7165 
for their requirement of oil barrels 
for the year 1966-67; 

(b) whether it is also a fact that 
orders for the supply of barrels 
agailUlt the above tender were placed 
by them on Messrs. Hind GalvaoiB-
ing and Engineering Co. Pvt. Ltd., and 
Messrs. Standard Drum and Barrel 

~  Co. in spite of the fact that the 
~  quoted by Messrs. Bharat Bar-

rel acd Drum Mfg. Co. Pvt. Ltd. 
were lower; 

(c) if so, the reasons therefor; 

Cd) the &mount of 109s sustained 
by Indiq on .Corporation Ltd" ill 
placin&, the orders at higher prices; 




